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'LOK SABHA DEBATES

LOK SABHA

-Wednesday, .Iuly 28, l97I/Sravana 6,
1893 (Saka)

The Lok Sabha met at Eleven
of the Clock

{MR. SPEAKER in the Chair}
ORAL ANSWERS TO QUESTIONS

Foreign Natlonals secking Indian Nationality

*1411, SHRI R, S. PANDEY : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether some foreign nationals, who
have been staying in India for a long
time, are secking Indian nationality ;

(b) if s0, the number thereof ;

(c) what are the guiding principles in
granting nationality to forcign nationals ;
and

(d) whether any of the applicants have
been refused grant of Indian nationality
recently on security reasons 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) Yes, Sir.

‘ (b) As on 306.1971, the Central
Government had before them 38 applications
for grant of Indian cnizcnshlp These are

under consideration.

"(¢) Citizenship is granted to foreign
nationals in accordance with the provisions
of the Citizenship Act, 1755 and the Citizen-
ghip Rules, 1§56,

& No, Sll‘

nft o - wﬁ mﬁwm ok
‘_Bjm‘lw’!ﬁm mzam a1

& amr argar § 5 0@ frad arfaerd)
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SHRI K, C. PANT :
visa does not arise here.

The question of

SHRI R S. PANDEY : The question is
very obvious. This question concerns - the
Home Ministry. When the visa period is
over, quite naturally, it is for the Home
Ministry, to see how many people are living
here.

MR, SPEAKER : You are asking a
general question, not of only one particular
country.

st Tm sgm ¥ O g
amfeat £ qer featt &) faedfd &
dezams ¥ WA wrAgfed...

qean Aga . A TFEET & At
# a8 qurd ) ORT AT, T A AR A
780 3 |

Y T wg@ qid o 9w AR ¥ Uy
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MR. SPEAKER : Your Question is :

“Whether some foreign nationals who
have been staying in India for a loug tum
" are seeking lndlan natlonahky gr

lt IS not about visa of extm:on of it

SHRI R. S, PﬁNDEY I ¢ h »Abﬁnt
thosc who ars . not authodsed to. oounm.
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10 live here. 1do not know how to form
the question...... .

Faw AERE : ag gE WY qa1 TE ST
wifeam @R E)

SHRI R. 5. PANDEY : Will you please
explain on my behalf to the Home Minister ?

MR. SPEAKER :
to do now.

1 am not in a position

ot do do WG : Hayg Hay v F
s wTgar § 5 waar ayaw g W
favara <3 a1 9w § §@ 0 fayg
g qgiqv 10 a9 ¥ s syrar W A
T @ § o o wrea o yfa & sufady
awa faarr w1 favag fer 2 e amferar
¥ foq 97ix wdama fan § afew ool
arAAE Mg § R 7 NE o
faar o § 1 wafs o3 faode aga &
faré oY oot afcada sod & otz faamy ¥
FErrd Wy § g amferar 3 &
ng?

o} WO WA WA : WG WIEW A
frar ¥ otz g5 Faa faasr g fore
firar I9F gravg § IR 9W ¥ 991 @)
Y T & § gEwt a7 ¥ & fan gaey
¥ feorarar

st ato Mo W : TN g §  fwer
qrfiT & grag § fast 91 ) 3@ AYN-
ﬁ'ﬁmwmaal

ot wew wox ww: 3B HAw W ¥
amrferar &1 38 S 9E oft 7
48
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for fray & frgin witdhg woforar &
fou ot a@ fearg ot ag dfen §,
gw A Frof i gan g ?
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m'a@w: I A I a'rm:
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g iy qifpeqrt amferi @ & wa ¥
aga far & <@ @ & oY aredra amferar
¥ fou a3z faar g ?

ot o W o TH 6 mifearER
|

o 1

SHRI N. K. P. SALVE : Are there
foreign nationals who are staying in India
without seeking Indian nationality and afier
the expiry of their visas and if so, {rom
which country do we happen to have the
largest number of such nationals ?

SHRIK. C. PANT : 1 would require
notice for that question, but I can give him
the figures of the applications which are
pending with us, countrywise. That I can give.

Afganistan 1
Burma 2
Ceylon 3
China including

Tibetans 18
France 1
Iran 2
Pakistan e 6
Saudi Arabia .. 1
Spain 1
UK : 1
USA . 1

SHRI S. A. SHAMIM : I would tlike
to know as to what is the position of the
residents of Jammu and Kashmir who have
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been living in Pakistan-occupied Kashmir
but who have gone there and who would
like to come back and settle down here.
Are they treated as foreign nationals or
Indian nationals ? The legal position is that
that part of Kashmir also belongs to I ndia
legally and politically.

SHRI K. C. PANT : Legally and juri-
dically I suppose the position which my
friend referred to is correct.

SHRI S. A. SHAMIM My question
has not been answered. I wanted to know
whether their applications would be refused
if they want to come and settle down here.

MR, SPEAKER : Now, don't go further.

Meeting of Political Parties Called by
Central Minister for West Bengal Affairs

~+-
SHR1 P. GANGADESB :
SHRI BISHWANATH JHUN-
JHUNWALA :
SHRI MUHAMMED SHERIFF :

*1412.

Will the Minister of HOME AFFAIRS
be plcased to state :

(a) whether the Central Minister for
West Bengal Affairs has called a meeting
of political parties in the State to consider
ways and means to curtail the violent acti-
vities now taking place in West Bengal ; and

(b) whether a scheme has been formu-
lated to form resistance squad comprising
of the youngmen of the violence prone regions
in the State and, if so, what progress has
been made in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : {(a) Yes, Sir.

(b) The State Government have reported
that a scheme for forming resistance parties
of volunteers in seriously affected areas has
been prepared. The progress achieved in
this regard is being ascertained from the
' eoncemcd a.utho:mes

SHR1 P, GANGADEB : In order to make
democracy safe in this country may 1 know

whether. the Government is.going to ban politi-

‘cal. partin which believe in the cult of vnolencc
md m undnmlmng our’ Conmtution ?

SRAVANA 6, 1893 (SAKA)
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SHRI K. C. PANT: As at present,
there is 'no proposal to ban any political par-
ties as such.

SHRI P. GANGADEB : May I know
what measures are being taken to check the
activities of Pakistani spies and other undesira-
ble elements who are reported to be . among
the Bangla Desh refugees in West Bengal ?

SHRI K. C. PANT : It does not strictly
arise from this question. But we have been
screening  and registering and taking other
precautions, and arrangements have been madc
in various States.

SHRI SAMAR MUKHERIJEE : Will the
hon. Minister please to state as to who are all
being recruited for these Resistance Squads ?
It is done on the party basis ? What are the

qualifications for the enrolment in these
Resistance Squads ?
SHRI K. C. PANT : As I said, the

details are not ready ; we have aske¢ them.
But we have this information from the West
Bengal Government that the I. G. of Police
there has written to the S. Ps. and asked them
to organise such Squads. I am told this is
nota new thing in West Bengal and such
Squads have been organised earlier also ; it
has fallen into disusc ; and now they are
sought o be revived. The main qualification
is that they are all public-spirited citizens who
are opposcd to the voilence that they see
around them and are prepared to do something
about it and act in such groups.

SHRI SAMAR MUKHERIJEE : Will the
hon. Minister kindly state whether they
have been supplied with arms ?

already
Das

MR. SPEAKER : You have
asked a question, Shri Priya Ranjan
Munsi.

SHRI PRIYA RANJAN DAS MUNSI :
Docs the hon. Minister know that when talks -
were going on to end violence in West Bengal,
a particular political party called for open: .
violence at a public meeting in Shaheed Minar
and called for Benga! Bundh on the. 1lth,
which will create another violence ? What
steps do the Government propose 1o mke -
to meet this challenue ? , :

SHRI K, C. PANT : 'Since .';hé-tniii* ‘are
going on, T would - not like to say anything
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that is likely to mar the atmosphere of: those
I would appeal to.the parties to whom
_ reference has not been made by my hon.

 friend 10 still resist from the Bandh and help
jaarriving at a consensus in this meeting
which is going on in West Bengal.

- SHR1 JAGANATH RAO : May I know

if any of the extremist political parties which

" attended the meeting pledged to give up
wolence ?

. " SHRIK. C. PANT The parties which

attended the meeting were SUCI, Lok Sevak
. Sangha, Workers’ Party of India, MF.B,
CPI (M), RCPI, Bharatiya Jan Sangh, PSP,
Bangla Congress, SSP (R), Biplabi Bangla
Congress, W.B. Congress Committee, RSP,
BPI1, Boishevik Party, Hindu Mahasabha,
Forward Bloc, WB PCC, Muslim League, West
Bengal State M.L,, W.BP.C., Congress and
Jana Congress.

SHR1 JAGANATH RAO : Did they
piedge to end violence ? He has not answered.

SHRIK. C. PANT: 1 did not myself
want to come to a judgment as to which of
these parties is extremist and which is not
extremist. This is why 1 gave a list of
parties.

SHRI H. N. MUKERIJEE : In view of
cerfain Press reports that the Prime Minister
had a tete-a-tete with the Leader of the major
party in West Bengal,- and, I presume, the
Prime Minister never wastes her time too, -
may I know if there is anything to report to
this House regarding the removal of road
blocks to the idea of cooperation and the
scheme which the Minister has in view ?
the Prime

DR.-RANEN SEN : It is for

Minister to say.

THE PRIME MINISTER, MINISTER

OF ATOMIC ENERGY, MINISTER OF
. HOME ' AFFAIRS AND MINISTER OF

INFORMATION ‘AND BROADCASTING -

: 1 did not
1 met Shri

(SHRIMATI INDRA - GANDH)I)
‘have & tetéia-tete with anybody.
_Jyoti Basu for a“few minutes, )

 AN'HON MEMBER : For dinner ?

SHRIMATI lNDlRA GANDHI

; Not
l-fm‘dlmer o
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. ANOTHER HON. MEMBER :. For tea.?

SHRIMATI INDIRA GANDHI : No

" meal, not for tea, not ‘even water was served.

Perhaps 1 should have thought of that.1
believe, my - colleague, - Shri Siddhartha
Shanker Ray said in the House that it was
our endeavour to try to get help from every-
body to meet the present difficult situation—
not only in Bengal, but all over the countiy.
I should also like to support the appeal which
my colleague Shri Pant made just now. We,
i.e. the different parties have differences in
policy and opinion on many matters, but today,
the situation in the country is such that, I
think, on certain issues wc must get together,
and one of these issues is this question of
violence and murder in public life. This
party is among those who are constantly urging
that we do take certain steps and that we do
more than what we are doing. But I must
say that their own actions do not help to
strengthen us to take those steps.

SHRI G. VISWANATHAN : 1 think
that the remedy of forming resistance squads
will be worse than the discase. 1 want to
know from Government whether it will be
expedient to arm the public in view of the
prevailing situation in that part of the
country.

SHRI K. C. PANT:
whom ?

Expedient to arm

SHR1 G. VISWANATHAN :
resistance squads or the public.

Arm the

SHRI K. C. PANT: That is.a sugges-
tion for action in regard to arming these
squads. But I would like my hon. friend to
regard this question in the wider perspective.
It is not merely the function of the police and
the admiinistrative machinery to face the
situation there, They can only do so if they -
have public suppott.

SHR1 G. VISWANATHAN - Strengthen
the police. o '
- SHRI K. C. PANT : Certainly. the
police has to - be  strengtbened. But if there
is public support and public- support can be -
mobilised, it stunathm the pohcc iu dls--
_chamng m funcﬁqm_ . ‘ :

SHRIG. vtswxmram My uuemon 8
was about the lrnﬁlg of ihu m :
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-SHR1 K. C. PANT: Regarding the
- specific question whether they are being sup-
plied with arms or not, as I have said earlier,
I do not have the information, and 1 have
myself asked this question of the West Bengal
Government. - Since the hon. Member referred
to the question whether it would be useful or
not to have this, I was referring to the larger
question of trying to mobilise public support
in favour of maintcnance of law and order.
Almost every State, I am told has such an
organisation. West Bengal also had it earlicr,
but it had fallen into disuse,

st s fag@t avaddt :  anaw

AT, 4g gT  wEAYW qATE § |
AT AT & a7 #§ 0F BTAT N Y9
& 1

©

¥o faT ag¥ da ofF & oft w77 ¥ war
a1 f5 Agmeaifn & g w arwien
oy far aar | 99% I TS FIH
THawEHT dar gE ¥ oF # qg TW qEA H
fagarg % w7 gasay fr ag amtenw
frg § sreew foar oam, wgr weew fear
T ST THET EAwq v § !

SHRI K. C PANT : ‘My hon. friend was
absent from the House during the last few
days. This matter came up in the House
and it was thrashed out during the debate on
West Bengal. I had made two points at that
time. One is that in & democracy, such a
dialogue is a continuing process. The other
thing is that I had referred to the fact that
Naxalites were not all hardened criminals,
There are anti-social elements among them.
There are some who are committed Naxalites,
committed to violence. There are some
young men of very tender age, who are not
committed in the same sense, and if we can
give a change to them to be weaned away
_from the wrong path, I think that we should
give them that chance, I can assure my hon.
friend that this does. not in any. way dilute
either our concern or our determination to
put down lawlessness thh a firm hand.

ot s fagr®t arodat : sreaw 7 v,
'.iﬁ qa1® & wgg TE w4 B wa
‘__umq%gmm ﬁﬁ mmm % o
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e w R W, T F awd w
tofrm s ¥y wrg? :

oY weor ww qar: g o &Y wran)
frod fei g agiaga g @ oud #%
gamar a1 fe A€ wifers Tw fedr & 55
I 78 &1 WY § AR N T gw qww @
9T SHF) @A 1 AMAAIT GEET FY qaT
T I 1 AT 9T I G097 qE I 9@y
gE oY o 9uH ¥ 6 wr e qr
T cargee F) #Y aga awrd & @y o
a7 | 9q G gee 59 999 o g @
&t ATea gear & fr ag 99 awg #Y daz
FTATEY & AAHT Ad A¥ § 1

SHRI SAMAR GUHA : May I know
whether it is a fact that in the course of the
discussions that were held for three of four
days among the differcnt political parties, the
consensus was that although the different
political parties might arrive at a certain uni-
form code of conduct in regard to violent
activities, almost all of them expressed the
view that unless the police and the general
administration at the secretariat level were
radically reorganised, there was no possibility
whatsoever of restoring law and order in the
situation in West Bengal, and if so, the reac-
tion of the Government thereto ?

MR. SPEAKER : He is
information.

himself giving

SHRI SAMAR GUHA : 1 do not know
what can be a more important question. The
question refers to the meeting. My question
relates to what has been discussed and what
followed from it.

MR. SPEAKER : A question giving in-
formation cannot be a supplementary.

SHRI SAMAR GUHA :
give information ?

MR. SPEAKER : He

How did 1
s incorrigqi;lc. .
* SHRI INDRAJIT GUPTA : 1 do' tiof

think you are being very fair to. Shri Samar
Guha.

What

sed in that - conference - was
with 1t? ’

He wanted to know specifically what.
Goveriments reaction to “certain views ¢ pm--- -
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o v v ¥ qwar ¢ fond wEw
. a.aé.

The rule is that questions should elicit
information and not give information or ask
for opinion.

SHRI K. C. PANT : A Resolution was
unanimously adopted at the end of the first
meceting on 7 July. The first sentence reads

thus @

“This meecting expresses its concern at
the present situation existing in West
Bengal.”

As for the second part, whether the police
should not be reorganised and improved in
order to tackle the law and order situation,
it is quite true, for instance, that the intelli-
gence machinery there was very weak and
we were making efforts since the last Presi-
dent’s rule to strengthen it. It is also correct
that we were trying to improve the police force.
There were weaknesses in it. This process is
continuing, and if this is what Shri Samar
Guha has in mind, this will certainly be
continued.

SHRI DINEN BHATTACHARYYA :
The question relates to the meeting of, the all
parties. Is it a fact that in that meeting all
parties except the ruling Congress Party and
the Communist Party (Rightist), categorically
stated that unless and until you bring the
police who are behind these murders under
real control, nothing can be achieved in West
Bengal. I can produce the proceedings of that
mecting.

SHRI SAMAR GUHA :
the discussions.
oppose that idea.

1 was present in
These two parties did not

SHRI DINEN BHATTACHARYYA :
‘Let him contradict it. 1 can “produce the
proceedings.

SHRI K. C. PANT : 1 will have to check
the record. I have not got it with me to say
what his party said. But I would appeal to
my hon. friend to refrain at this stage from
taking an attitude of party politics in the
mltIGr.

JULY 28, 1971

aiwun@w: # wrdta wger ﬁ]

Oral Answers iz .

SHRI DINEN BHATTACHARYYA ;
No question of party politics My question
relates to control of police. Why is he'taking
this plea ?

SHRI K. C. PANT : While talks are
going on to say that the other party took
such and such attitude would not be condu-
cive to the success of the talks.

SHR1 DINEN BHATTACHARYYA :
For God's sake, control the police,

SHRI K C. PANT : Instead of adopting
such an attitude, I would say that at this
moment a constructive approach from him
would produce a constructive reponsc from
us.

Expansion of Tarapore Nuclear Power Station

*1413. SHRI D. D. DESAI : Will the
Minister of ATOMIC ENERGY be pleased
to statc :

(a) whether expansion of the Tarapore
Nuclear Power Station by additional 400 MW
has been given neccssary clearance ; and

(b) if so, the date by which the expansion
is scheduled to be commissioned ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) No, Sir.

(b) Does not arise.

SHRI D. D. DESAI : I understand that
the nuclear power station at Tarapore has
already been permitted to have an additional

MR. SPEAKER : How will you frame
a supplementary, when the answer is *No,
Sir,” and “Does not arise” ?

SHRI D. D. DESAI : This information-
is contradictory to what Dr, K. L. RAO had
said, Two different Departments of the
Government are working at cross purposes.
(Interruption)

MR. SPEAKER : Order, please. How:
can you put a supplementary in view of the
answer which hai beeQ gnven ? Next- quesﬁon -
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Muslim Convention on Bingla Desh

+
*1414 SHRI S. M. KRISHNA :
SHRI NIHAR LASKAR :

Wil} the Minister of HOME AFFAIRS be
pleased to state :

(a} whether the Minister of External
Aflairs inaugurated a Muslim Convention on
Bangla Desh in Dethi on the 14th July, 1971 ;

(b) whether all the Muslim organisations
in India have opposed India’s attitude
towards Bangla Desh and its recognition ;
and
reaction

(¢) if so, Government’s

q

thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRT RAM NIWAS MIRDHA) : (a)to
(¢). A statement is laid on the Table of the
House.

Statement

On l4th July, 1971, a convention was
held in Delhi by the Jamiat-ul-ulema. It was
addressed, among others, by the Foreign
Mianister, A resolution was adopted at the
convention expressing shame and concern
at the Yahya regime’s commitling barbarities
in the name of Islam. The resolution stated
that, “‘these attitudes are symbolic of the dark
mentality which was the basis of the two-
nation theory which the Jamiat-ul-ulema and
the majority of Muslims have been opposing™.
The resolution further said, “It is the duty of
every Indian to maintain national unity and
give a fitting reply to these elements standing
in the way of progress of our dear
moétherland.”

2, 1t would be incorrec to say that all
Muslim organisations in India have opposed
India’s attitude towards Bangla Desh. Some
discordant views have been expressed by a
few but in view of the overwhelming upsurge
of sympathy and support for the struggle of
the peoplé of Bangla Desh and our attitude
towards Bangla Desh no special significance
" noed be attached to such discordant views.

SRAVANA 6, 1893 (S4KA)
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SHRI S. M. KRISHNA : It is gratifying
to note that a large number of Muslim
organisations and Muslim leaders have come
down very heavily on the brutalities that are
being committed in Bangla Desh. In his
statement, it is conceded, however, that there
are “*some discordant views”. May I know
from the hon. Minister if he could pinpoint
those organisations and those leaders who
have taken a different view of what s
happening in Bangla Desh ?

SHRI RAM NIWAS MIRDHA : It is
not possible to pinpoint all organisations in
whatever context the hon. Member wants to
know it as to who has disagreed with the
Government's viewpoint on this. There are
shades of differences among various poalitical
paties but basically the point that the hon,
Member wanted to know was “whether all the
Muslim organisations in India have opposed
India’s attitude towards Bangla Desh and its
recognition”, to which I have clearly said
that it is not correct, and I think an over-
whelmingly large number of Muslims and
Muslim organisations more or less favour the
Government's viewpoint on Bangla Desh.

SHRI S. M. KRISHNA : Is there any
Muslim leader who has a reputation in this
country who has struck a discordant note ?

SHRI RAM NIWAS MIRDHA : |
cannot recollect one at this stage.

SHRI NIHAR LASKAR : May I know
from the Government-—because this has come
to our notice and I do not know whether the
Government is aware of it —that some of the
organisations are deliberately propagating
that Indian Muslims are not favourable to
the case of Bangla Desh ? May I know
whether this has come to the notice of the
Government, and, if so, I would hkc to know
their reaction to this,

SHRI RAM NIWAS MIRDHA : Yes,
Sir. I said that there are some organisations
and individuals who hold a differcnt view,
but as to what the Government’s reaction to -
that is, what I would say is that people in.
this country have different views on different
problems and it is only when certain
viewpoints posc a certain threat to the nation's
security or some such thing, that Wc can

. contemplate any pusitwe action.
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SHRI P. VBNKATASUBBAIAH : "Has
it come to the attention of the hon. Minister
_ that there has been a press news that the

Itibad-ul - Mussalmein have passed a resolution
cautioning or. warning the Government of
India that this is an internal affair of Pakistan
and that this Government should not
interfere 7 May I know whethér it has been
- ‘brought to his notice ?

SHRI RAM NIWAS MIRDHA : Yes,
.Sir ; it has been brought to our notice, that
this type of resolution has been passed in a
certain meeting of the minority community,
but, as I said, by and large, the minority
community to which the hon, Member refers,
does not share the viewpoint of those lunatic

fringes. There are extreme lunatic fringes
almost in every community.
SHRI P. VENKATASUBBAIAH : 1t is

a political party functioning in the Andhra
Assembly,

SHRI S. A. SHAMIM : It is being
" conceded by the Government that ali the
Muslim organisations by and large supported
the Bangla Desh case and the Government’s
policy. Buat I would like to know from the
Minister whether he is aware of the existence
of some agencies, some people in the country
who are trying to make ita communal issue
by raising their finger, particularly individual
Muslims, and forgeting that there-have been
some Hindu leaders with quite’ a good
influence in the country who are¢ opposed to
the Bangla Desh movement as such and who
have been opposing Government's policy...

“MR. SPEAKER : Pul a question,

‘SHRI S. A. SHAMIM : [ am putting a
question.. Why is this distinction between
Hindus and...(Interrup:ion). The question
h'as been asked...

MR. SPEAKER : Why do you - put it
directly ? '

: SHRIS'A SHAMIM : The question
has been put about a particolar  Muslim
orgamsauoxs 1 say this transcends any
particular community. But there are Hindu
viewpoints - also, of people belonging ' to the
Hindu community, who ‘have anot supported
‘the Gowmment policy, who have not
jwpported Baugla Desh, 1s this an anempt
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to. communatise the suuation and it 5o, how -
is the Government going to deal with this
problem ?

SHRI RAM NIWAS MIRDHA : 1
should appeal to the hon, Member not to
twist it like that, '

Code of Conduct for Film Censor Board

*1415. SHRI N. K. SINHA : Wil the
Minister of INFORMATION AND BROAD-
CASTING be plcased to state :

(a) whether Goverpment are preparing
a Code of Conduct and Guidelines for the
Indian Film Censor Board ; and

(b) if so, the items proposed to be
included thercin ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATIY) : (a) and (b). Government
are considering what changes are necessary
in the existing law and procedure for the
censorship of films in the light of the Film
Censorship Enquiry Committee Report and
a Supreme Court judgment bearing on this
matter.

=t a3s et fag 3@ g a oW
# a3 gu fF foed qmrg saar & fau
gear gow AT WAKSET  FT AT FAX:
wwaor AfaF &1 qq7 IR feen gag
o F fog oF s d@fgar awd #
weyrg @Ay <@dy & faad qwdg, A
afe #t garm qifs wegady farw gl
fiesn} & 7 9 9rF ?

SHRIMATI NANDINI SATPATHY :
There are already norms laid down for . the
cengorship of films. As I have already
mentioned in my reply the Khosla Com-
mittee has given its report - and there "is also
the¢ Supreme Court decision. We are
into consideration while
formulatin'g thc' ne'vy'rule‘s for censorship.

, sﬂmm firae Taz: gTerT @Y a&l
fram ﬂﬁtﬂ ga famal &y = ﬁmﬂi |

By ¢ oy gy wrer & oft
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gt # e afcada w1 ararE
gufeqd gom &, 9a% avaeg § ft Avrewf
fagtal ot frawt ¥ $o qm3w s ?

SHRIMATI NANDIN] SATPATHY : Yes,
Sir, all these things will be taken into con-
sideration while formulating the new code.

ot @Yo dto WY : Fs VX fix
g fomar a3 N1 e 74 s@T 2 Gy
wrad A aifena « afes ot ag & ok
gy Wt syrer g @ faemdt feewi #
aT gy feed T dqw W femrd oy
& 1 s wel wgRT Ay wgwr wrg feaw
foenl ®Y ¥95 97 foi & &) T § AT
ag gAY 1 IAET oF S ot FWA
Y a3 iy Y7 § ar foer d=0i7 w1r's
AEY gYr & 1 ey srqeqr § &Y Fraw wredl
fgeaf 9T o1 ¥ & ®ar gy fadoh
figenY g Y wixg # g3xfma 1 fr & s
qT oft @y FFar seaa ? qn st S
ATy Tar gasT d@y fa=re fear smomn

SHRIMATI NANDINI SATPATHY :
While censoring films usually we take into
consideration the standard and the values
of life that exist in the particular country
Naturally there is difference while censoring
films from foreign countries... (Interruptions).
The hon. Member himself has said that
only very limited audience sces the foreign
films and so its impact is somawhat limited...
{Interruptions).

SHRI B. P. MAURYA : The hon.
Minister has failed to understand my question.
In Indian films the censor board does not
allow kissing or embracing while worse
things are allowed in some foreign films.
But foreign films are seen here ; not only
the literate people see them but other people
also. We have to sce the effect of these
films on Indian society as a whole.

"SHRIMATI NANDINI SATPATHY :
! agree with the hon. Member that we shall
‘have to bear in mind the influence that
the foreign films will have on our people
‘here. - ‘While formulating our code ~and
_ akﬁng tho Khosla Committee Report " into
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consideration, we will keep these

things
in mind,. o
SHRI K. LAKKPPA : I would like to
quote an example A film on the Maha.
ragshtra Mysore border dispute has been
engaging the attention of the Government
of India, and even though it is opposed to
the principles and code of conduct of the
Censor Board, may I know why that matter
has been pending for such a long time and
why no decision has been given ?

SHRIMATI NANDINI SATPATHY :
This is about a particolar film about which
I do not have the information now. If it is
pending with the Censor Board, there must
be something into which they are looking.

Persons Shot Dead without trials in Punjab

*1416. SHRI TEJA SINGH SWATAN-
TRA : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) the number and names of persons
who were shot dead without trials after their
arrests in Punjab in 1970-7] ;

(b) whether they were shot dead in the
Police encounter and, if not, whether any
Policeman/Officer was shot dead or mjured
and

propose to
the

(¢) whether Government
makc any inquiry in connection with
death of such persons ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS ;: (SHRI
K.C.PANT): (a) to (c). A statement ls
laid on the Table of the House,

Statement

According to the information ~received
from the Punjab Government, there has béch
no case where a p:rson, after arrest, was
shot dead without trial. However, _
Raunaq Singh of P. S. Khamanon,’ t!istﬂct
Ludhiana who had been arrested in a case
of murder, ¢ escaped from police' c\mo&y an
18.2.1971.
with the police on 202, i9‘7l whne m ,

‘ re-arrest by the Polm. S

He was killed in an encogntér =
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“in D«smbcr, 1970, a poliéc party escort- .

-ing a Naxalite in a bus from - Amritsar
to- Kapurthala, was suddenly attacked by
7/8 persons ftravelling by the same bus,
resulting in the death of one constable.

SHRI TEJA SINGH SWATANTRA :
‘May I ask -the hon. Minister whether there
was one Buja Singh among those killed in
these police encounters; who was blind and
also 85 years old ?

SHRI K. C. PANT : Apparently my
hon, friend has not read the statement,

SHRI INDRAJIT GUPTA :
.been circulated.

It has not

SHRI K. C' PANT : I will read it out :
“ According 1o the information received
from the Punjab Government, there has
been no casc where a person, after
arrest, was shot dead without trial.

_However, one Raunag Singh of P. S.
Khamanon, districts Ludhiana, who had
been arrested in a case of murder,
escaped from police custody on 18.2.1971.
He was killed in an encounter with
the police on 2021971, while resisting
re-arrest by the police.”

“In December, 1970, a police party
escorting .a Naxalite in a bus from
Amritsar to Kapurthala, was suddenly
attacked by 7/8 persons travelling
" by the same bus, resulting in the death
of one constable.”

SHRI TEJA SINGH SWATANTRA : It
is & fact that Same Baba was arrested at
the main bus stand of Ludhiana ‘when
thousands of persons were present, that he

was taken into police custody and later taken
.out and shot dead, and that before shooting
him, his hands were nailed and his eyes
were taken out 7 Is this democratic ?

SHRIK.C.PANT: Jsmy hon. friend
dsking about this Raunaq Singh ?

MR, SPEAKER : He is asking about
-apother person He satd Buja Singh.

' SHRI K. C, PANT A8 X wd; there
was. only one case of this kind which I have
. cifed in'the ‘answer, xr he Bives the name,

.‘lwinenqulremtolt. o

" ..;_ :
“ .
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. MR, SPEAKER : - He mentioned. one
name and he brought in another name also.

mmm-#mmarw‘
g fr ool Whw & <haa fead ae-
wszg gfew ¥ qF s FT A AR GAnE
iz & gfem arwwdd AR gAR awad)
* faore fralt frrrad sy & 5 wot
%ot HEaT ¥ wof v adT #, Gy gfe
fag wirz, ¥ amar, v fag &, W
firar stz #ar % faors . M gD
W & ar 7

Neqw WRAW : TA AATE AT HAT X
fear war &1

o BATS ®YT . F AL AW /IR AY
R INA @@

MR. SPEAKER :
tioned it.

He has alrcady men-

Deterioration in Calcutta Telecommunication
System

*1417. SHRI SUBODH HANSDA : Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) whether all the Public Call Telephones
are almost out of order in Calcutta and
Howrah areas for a long time ; and

(b) the reasons for thefr not being put
in order quickly ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H, N. BAHUGUNA) (a) :
No, Sir,

(b) Defects in the Public Call Tele-
phones which are detected during a routine

- inspection or reported from any other source

are attended to promptly. .

SHRI SUBODH HANSDA : -His ‘reply

- to part {a) is, No. 1 want to. know whether

the supervisory staff visit all “the - p'zb!lc

call offices and whether - they Bave nox any

rec(wd as to’ l_\ow many . xelephonm 80. oyt
{ whut time tbey arc rapa' :
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Have tbey visiwd the pubuc tdcphoms in
Howrah ? .

_ SHRI H.N. BAHUGUNA : There are
630 public call offices in Calcutta...

AN HON. MEMBER : What about UP ?

SHRI' H. N. BAHUGUNA : In UP
people .do not put match sticks into the
public telephones as they do in Calcutta.
1 was saying there are 630/public call offices
in Calcutta Unfortunately some of them
are subjected to the same spirit of lawlessness
and violence which pervades Bengal.

SHRI SUBODH HANSDA : 1 want
to know whether within the Howrah station
itself, most of the telephoncs go out of order
on every alternate day and what arrangements
Governments have made to put them in order.
Are they also subjected to lawlessness ?

SHRI H. N. BAHUGUNA : That is an
individual question. Thecre are 630 public
call offices and I do not have a record about
each one of them.

SHRI N. K. SANGHI : The minister
himself said that most of the public telephones
arc not working. Would the minister con-
sider getting them installed in commercial
establishments where somebody can take
the responsibility for them ? The main
reason is, in & place like Calcutta you only
have 600 public call offices whereas you need
at least 2000. Will he consider having

them installed in commercial establishments

and also increasing their number ?

wouw AT ot @ wge afew
&1 grfee SF Ag g

SHRI'H. N. BAHUGUNA : So far as
increasmx the number of telephones  is
concerned, I am sorry -having regard to the
funds available and also the situation pre-
vailing there, I am not able to make any
‘promise on that score So far as the exis-
ting '630. telephones are concerned, it is our

~ endeavour to se¢ that they are maintained
properly and the defects removed as ptomptly
S ii humanly possnble _

_ SHRI'S. A. SHAMIM : Since what
he said -about Howrah is equally applicable
. to ‘Delhi, may I known what ‘is done"to

SRAVANA 6, 1893.(§4K4)

Oral Answers 22

improve. the public teiephone ‘call- system
in Delhi.? IR
SHRI H. N. BAHUGUNA : I ﬂb pot-

agree with that view,

MR, SPEAKER : 1t does not arise out
of the main question. :

Circulation of Blue Film and Pomographk
Publications -

*1418. SHRI RAJDEO SINGH : Will
the Minister of HOME AFFAIRS be’ pleascd
to state :

(a) whether Blue films are treated at par
with pornographic publications ;

(b) whether such publications contain
reading materials or photographic illustrations
of various forms of sex-acts including sex-acts -
with animals ; and '

(c) if so, the steps taken to prevent
such publications from reaching our young'
boys and girls ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND 'IN"
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA): (a) The
law relating to obscenity is applicable equally-
to films and publications.

(b) In the course of investigations of
specific cases, publications containing such
material and illustrations have come - to
notice, :

(¢) Adequate provisions exist in ilﬁ to
curb the sale, circulation or exhibition of any
obiscen¢ matter to young persons. Stale
Governments and Union_ Territory Adminis-
trations have been requestcd to strennthen the
administrative arrangements = necessary to
secure  strict enforcement ot‘ the !enl_'
provisions, ‘

ot vy feg . e trg‘mz * zmt '
¥ werar § 0wz gifrwer Qi
Mg w1 f5 &9, 9N A1 TR
ﬁwfmaarm Q"ﬁarm‘taqnz wﬁa" .
% a @1 ag gofe Ay e Ay
wermat anfy ) alx aed §1 mﬁm
mﬁ‘tmfzmw m&m‘@m 178
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T A ¥ oy fedan & am @,
AT ew it guwr @ oawy ¥ K ag
st wigat & fe s aeddic o afee-
Fuw anfg ax Qes &7 smAd |

oft v frave fant .amfim ager &
qorar fr PR sr & o =i & o
¥ ST & wEI A qgd, I o aar
Faq I 1 § | gafen &9 wmEr Sevw
frarg 1 Sfrr qe wTAaew Ug Af R fe
R afEdl & 9w w 9FT F gFem
g e o oy a%F & 1 ¥ F O wrame
§ ¥ ga¥ feg e § 1 o0 Ny 8RR a=ai
FY I TFR & FHOHF 99 §, I fawme
el ¥ W 3T I § AT FMT F WY
g fe gw ity geN d wam
I AT |

SHRIMATI SHEILA KAUL : May I
koow how many registered film socicties are
there, how many of them are functioning and
whether the reasons for those not functioning
are the impediments put in their way by the
State Governments ?

. SHR1 RAM NIWAS MIRDHA : I do
not have any information with me regarding
the Children’s Film Society but it is a
movement which the government secks to
promote.

SHRIMATI SHEILA KAUL : I enquired
about registered film socicties and not about
children’s film societies.

" SHRI RAM NIWAS MIRDHA : I have

no information regarding thc registered film
societies. But 1 can say that government does
promote the formation of such societies,
particularly for the benefit of the children
and cvery assistance is given to them. As
regards the assistance  given by the Statc
Governments, I do not think I have any
information here.

- SHRI - SHYAMNANDAN MISHRA
May I know whether the uncxpurgated edition
of Lady Chatterley's Lover is banned in this
coumry, S g’

SHRI INDRAJT GUPTA :
“copy in ‘his possession be ciroulated.” .
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SHRI SHYAMNANDAN MISHRA : Itisa
very important question, What is the reply ?-
The question is abou pornographic publica-
tions. How do they characterise it ?

Waw AR g3 @ 0F WAW
FHEWT § | AT ATAAT qIEw ‘A Jeffar
A F X F SAAr IRy § NI
R #§ ux Afafes QAeaa 1§ a6 it
§ guwY wefae sT s )

st B, g, frard: wie o sl
# aga & &or T § |\ Srfam, @ e
y1q & fou e §, ag 9591 & fou snefls
frasd & Hag oraar wrgm g fr g
fawg & ofoner &3 1 af @, arfe &
Tog @& fF agF N9 We § @) AT
HEHS § 1 9ar 39 A ¥ #1E sA fem
T §, W FIE ArETerga FArs g g, arfy
1t e AT wsFdta } eor @ Y 91
FFTgH ?

oft vrafama fawt: gz Fegm aga
s § fr Me ok a@md N 62
ara@i g afew W fawie & wad
gEeg AT MR ¥ [ A AR A 9
9T ATHT |

st ¥to gao famidt : ux ANy AR
fou its g1 asdt &, SfFr smg & fou
qe1S g aFdr § 1

Sotting u) of Special Bodies to Implement
Saecial Schemes in Backward Regions

*1421. SHRI C. K. CHANDRAPPAN :
Will the Minister of PLANNING be pleased
to state : '

(a) whether the Planning Cou:mnmission
and the Ministry of Planning are considering
a proposal to set up special bodies to
implement special schemes in backward regions
with a view (o do away with the regional
imbalances in our economic growth ; and

(b) if 50, the main. features of the
scheme 2° . .. .. ‘ : :
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THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : {(a) and (b). A
statement is placed on the Table of the
" House.

Statement
" There is no proposal under consideration

with the Planning Commission and the
Ministry of Planning for setting up any special

bodies to implement special programmes in

backward regions. It is the responsibility
primarily of the State Governments to take
measures for the removal of intra-staie regional
disparities and for the development of
backward areas. In view of this, the Planning
Commission specifically requested all the State
Governments to formulate their Plans in such
a manner as would bring about a reduction of
disparitics in different areas and communitics.
While distributing the Plan resources betwcen
different programmes, the State Governments
generally take into consideration the require-
ments and potential of different areas and
accord special consideration to those arcas
which have lagged behind the others in the
matter of economics and social development.

2. Since the formulation of the
programmes for development of backward
arcas is the responsiblity of the State
Governments, it is their responsibility too to
take suitable administrative and organizational
measures toward implementation of such
programmes. For example, the Government
of Uttar Pradesh have constituted a Hill
Development Board for the accelerated
development of hill areas in the State, Also,
State Advisory Committees have been set up
in the State of U.P. for the implementation of
the development programmes for the back-
ward districts of eastern  region and
Bundelkhand. Further, in Andhra Pradesh, a
Telengana Development Committee and a Plan
Implementation Committee have been set up
by the Government of Andhra Pradesh for
taking care of the special needs of Telengana
drea,

3. Other remedial measures undertaken
by the Government of India and the State
Governments to correct regional disparities
and imbalances ar2 set out below :

{i) ~ In allocating Céntml assistance among
cat - various: States for the Fourth Five
“ ... -.Year Plan, after providing for the
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requirements of the States of Assam,
Nagaland and Jammu and Kashmir,
which have special problems, 10% of
the sum available for distribution by
way of Central assistance has been
allocated to the six States of Bihar,
Orissa, Rajasthan, Kerala, Madhya
Pradesh and Uttar Pradesh whose
per capita income was below the
national average ;

The non-Plan gap in the rcsources
of nine States (Andhra Pradesh,
Assam, Jammu and Kashmir, Kerala,
Madhya Pradesh, Mysore, Orissa,
Rajasthan and West  Bengal)
estimated to bec Rs. 795.23 crores
during the Fourth Plan period, is
being met by the Centre, so that
they can utilise all the additional
resources which they can mobilise
during the Fourth Five Year Plan
period for financing their development
programimes ;

A liberal pattern of Central assistance
has been evolved for the development
of hill and border areas. The entire
expenditure on their development
programmes is being met by the
Government of India within the total
Central assistance for each of the
States concerned ; 909 of the amount
of expenditure incurred in this behalf
in Meghalaya, Assam, Nagaland,
Jammu and Kashmir (Ladakh) and
Himachal Pradesh (Lahaul, Spiti and
Kinnaur districts) is given as a grant.
The balance of 10% is treated as
loan. The pattern of Central
assis'ance in the hill and border
districts of Uttar Pradesh, Darjeeling
(West Bengal) and Nilgiries (Tamil
Nadu) is 50%, grant and 50%, loan.

For the reason that they are socially
and cconomically backward, the
development programmes of all the
Union Territories, including

N.E.F.A,, are fully financed by the

Centre. Their non-Plan gap is also -
met by the Centre.

(v) Special assistanoe -bf Rs. 45 a’breé

is being provided 'to - the Government

- -of Aadhra Pradesh to.'enable /it to
. spend: this amount - during the period
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| (vi) _

(vii) -

" (viii)

(ix)

- )

‘ending on 31-3-1974 on’ the special

regional .development . programme  of
Telengana area in addition to the
Plan outlays in that area ;

A special  area  development
programme . costing Rs. 4.5 crores
is being implemented in the Andaman
and Nicobar ‘Islands under the
auspices of the Department of
Rehabilitation ;

An important, measure for reducing
disparities is accelerating the pace of
industrial development in  backward
areas. The districts needing attention
have been identified and notified
with the cooperation of the State
Governments in pursuance of the
criteria laid down by the Pande and
Wanchoo  Committee Reports.
Preference is being given to such
areas in the location of large-scale
industrial projects in the public
sector, provided they are found to
bc feasible on techno-economic
considerations. ~ The Licensing
Committee also gives preferential

treatment to applications from the

backward regions.

Rs. 32.50 crores have been aliocated
during the Fourth Five Year Plan for
489 Tribal Development Blocks under
a Centrally sponsored scheme.

Techno-cconomic surveys have been
conducted for the States of Assam,

_Himachal Pradesh, Jammu and
Kashmir, Nagaland, Manipur,
" Tripura and NEFA. Surveys of

backward districts of Orissa viz,
Kalahandi, Bolangir and Phulbani,
hill .and backward areas of Punjab,
Primitive tribes of Madhya radesh
and of Basti district in U.P, have
afso been conducted. A Study Team
has conducted a survey of the deve-

- lopment programmes of tribal areas.

A Central Team has also  studied
the problems of tribal peoplc in
A:ndhra Pradesh. '

Dlstrlct Plans are bemg prcpared in

dome of the States which: will result
in identifying the problems of back-
‘ward regions and will help i evolving
measures for solving their problems.
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(xl) 209 industrially backward dkmcts,_ |

(xii)

(xiii)

(xiv)

- (xv)

have been. selected throughout -the
country for concessional finance for
new industries from the financial
and credit institutions In addition,
the Central Govcinment is giving an
outiight grant or subsidy amounting
to 1/10th of the fixed capital invest-
ment of new units having a fotal
fixed investment of not more than
Rs. 50 lakhs each, in two selected
districts in each of the 9 States -
identified as industrially backward
viz. Andhra Pradesh. Assam, -Bihar,
Jammu and Kashmir, Madhya
Pradesh, Nagaland, Orissa, West -
Bengal and UP, and onc districts
in each of the remaining States and
Union Territories.

Under the Border Roads Development
Programme considerable investment
is being made in the border areas.

Special  programmes  of large
magnitude are being implemented
for the benefit of the weaker sections
of the rural population and for the
development of dry and arid areas.
These special programmes arc being
sanctioned and implemented under
the guidance of a Central Committec
of Coordination presided over by a
Member of the Planning Commission.
An officer of the rank of additional
Secretary is the Member-Secretary
of this Commitlee. 46 Small Farmers’
Development Agency Projects, 41
projects for sub-Marginal Farmers’
and Agricultural Labour and 24
projects for farmers in dry areas
have been sanctioned. An amount of
Rs. 100 crores has also been provided
for an integrated programme of rural
works in 54 chronically drought
affected arcas o

A crash scheme for rural unemploy-
ment has also been launched with a -
provision of Rs. 50 crores per
aanum, '

A Rural Electrification Corporation

has been set up recently and Is:giving -
financé on concessional terms to

. State. Electricity - Boards for sural

“electrification progtammes m bnck

ward areas..
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- SHRI C. K. CHANDRAPPAN : Sir, as
" mentioned in the. statement, itis true that
the Government has taken so many steps
to avoid regional imbalances in the economic
growth, but is it not a fact that in the
Jast 20 years of .our economic development
in many parts of the country the regional
imbalances have come to that stage that
people are even demanding scparate States.
Under that condition 1 would like to know
from the Government whether there will
be a separate ceil under the Planning Com-
mission or the Ministry of Planning to deal
with the problem on a national plane ?

SHRI MOHAN DHARIA : Theteis no
doubt that the problem of backward arecas
is a national problem, But while formulat-
ing the plans it is for the State Governments
to take care of the backward areas. At
the same time the Central Government has
taken enough care to sce that the backward
areas in various States get enough assistance
and in that direction the plans are formu-
lated. Beyond that it is not possible for
the Central Government to take up schemes.

SHRI C. K. CHANDRAPPAN : I have
gone into the statement where so many
schemes have been listed. It is also a fact
that similar schemes were there before, but
it has been proved in our country that the
schemes formulated like that had not been
that effective and were not properly imple-
mented. So, in view of that fact may I
know whether Government would re-consider
its present position ?

SHRI MOHAN DHARIA : Government
has already reconsidered, and I should like
to bring to the notice of the House that at
the time of the formulation of the Fourth
Five Year Plan it is according to the advice
given by our National Development Council
that various schemes are formulated and
through these schemes we are ‘trying to give
enough assistance through the Central sector.
Beyand that it would not be' possible until
and unless Statés themse!ves take up this
challenge and formulate the schemes so that
'ihese imbalances are removed.

‘SHRI INDER J. MALHOTRA May I
k,now from the. hon. . Minister- whe her, keep-
ing - in. view ‘our .past experience that the

State Governments . in . certain - cases hawe °
-'dehbamely ignond specmlly the. hmy arcas
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development, the Centre is considering any
proposal for initiating directly some -schemes
for development of those hilly areas ?

SHR1 MOHAN DHARIA Recently
about fifteen to sixteen Members of Parlia-
ment made a representation to the Prime
Minister who is also Chairman of the
Planning Commission, and there is a pro-
posal now under consideration to set up a
separate cell to consider the problems of hitly
areas as they are having some special problems,
Naturally, we shall try our level best to see
that their problems are properly remedied.

SHRI SURENDRA MOHANTY : From
the statement it appears apart from the
special efforts made by the State Governments
the Government of India has contributed
Rs. 45 crores to the State of Andhra as a
special measure to remove regional disparity.
May I know what is the rationale for it
and why this facility has not been extended to
other backward States which have been

SHRI MOHAN DHARIA : I have
placed on the Table of the House a detailed
statement and it is only in the case of
Telangana but it is for the whole of the
country that we have taken up several
measures and we have given crores of rupees.
Having regard to the specific problem
regarding backwardness of Telangana area
it is true that an additional outlay of sum of -
Rs. 45 crores has been accepted by the
Central Government. But 1 would like to
say to this House that it is not only in the
case of Telangana but it is for the whole of
the country that several measures have been
taken by the Government which are already
narrated in the statement laid on the Tabie
of the House,

SHRI SURENDRA MOHANTY : May

T know how much has been given to the

State of Orissa ?

MR, SPEAKER : We have ﬁxcd a debate
on this. Next question,

Reduction in Dnrect Shipment of T:a to
London

*1424, SHRI MADHURYYA HALBAR y

Will the Minister of FOREIGN TRADEbe*,.]_

plmed to state _
u) whether the !ﬂditn
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have decided to reduce direct shipment to
~ London becausc of the unremunerative price ;
and

(b) if so, what steps have been taken to
export tea to other countries directly from
India ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A, C. GEORGE) : (a) Government arc not
aware of any move by tea producers to reduce
direct tea shipment to London.

() Does not arise.

SHRI MADHURYYA HALDAR : May
1 know what is the export position in com-
parison with the previous year ?

SHRI A. C. GEORGE : The export
position of tea has definitely improved. In
1969 the export was down to 168 million Kg.
whereas in 1970 the export was 208 million
Kg. realising for us Rs. 148 crores in foreign
exchange. Even in 1971, 1 am in a position
to tell you that 8.26 million Kg. of tea has
been exported to UK alone in the first five
months in comparison to 5.{2 million Kg. last
during the same period.

Closure of Mahi Unit of Cannanore
Spinning and Weaving Mills

*1425. SHRI A. K. GOPALAN : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether the atiention of Government
has been drawn to the closure of Mabhi
Unit of the Cannanore Spinning and Wcaving
‘Mills ;

(b) if so, the reasons for the closure ;

(c) the total number of employees
rendered jobless owing to the.closure ; and

(d) whether Government propose to take
over this Mill through the National Textile
Corporation ?

THE DEPUTY 'MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C GEORGB): (a) Yes, Sir.

(b) The mill closed down on- account of
'\ﬁmmiu dtﬂicumes.
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() About 600,

(d) The affairs of the mill have already
been investipated wunder the Industries
{Development and Regulation) Act, and the

matter is under examination.

SHRI A. K. GOPALAN : May I know
whether it is a fact that when the Minister
visited Kerala the representatives of the
union met him and gave him a3 memorandum
and the Minister piomised that he would
try to have an inquiry into the matter and
sce that the Government takes over the
mill ; if so, what has happened to that ?

SHRI A. C. GEORGE : 1Itis true that
the representatives of these two mills met
me and represented the matter regarding
the difficulties they are facing. Actually,
investigation in regard to these two mills,
the Cannanorc Spinning Mill and the Mahi
mill, is over. We have examined the report
in consultation with the Naltional Textile
Corporation. Since thesc two units are
functioning in two different arcas, one in
Pondicherty and the other in Kerala, we
have informed the concerned Srate Govern-
ments that we are prepared to take over the
mills provided the State Government is in
a position to discharge their responsibility in
connection with this,

SHRI A. K. GOPALAN : May [ know
if the National Textile Corporation had been
asking some States in India that they are
prepared to take over the closed down mills ;
if so, will the Ministry approach the National
Textile Corporation and ask them whether

‘they would be able to take over closed mills ?

SHRI A. C. GEORGE : Yes, Sir, In
such circumstances it is the responsibility of
the State Govermment to take 49 per cent
intercst as far as the financial affairs are
concerned,

Takeover of Balmer Lawrie’s Tea Ware-
hom, Calcutta

" %1426, SHR1 DINESH JOARDER :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether ' Government have since
finalised ‘their decision to take over Balimer
Lawrie’s . Tea Wamhouse. Hyde : Rqad
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(b) if so, -when it is likely to be taken
over ? :

THE MINISTER OF FOREIGN TRADE
(SHRI L, N. MISHRA) : (a) and (b). The
question of taking over the three tea Public
Warehouses in Calcutta by a Central Agency
is under consideration.

SHRI DINESH JOARDER : My Question
was about take over of Baimer Lawrie’s Tea
Warehouses and the answer of the Hon'ble
Minister is very sceptic. I want to know
whether warchousing of tea industry is being
controlled by the monopolists and capitalists
Balmer Lawrie Co., exclusively. Sometimes the
Balmer Lawrle concern sabotages the tranship-
ment and ftransport system to earn further
money from warehousing charges, etc.
May I know whether all of Balmer Lawrie’s
Warehouses are going to be taken over by
the Government ?

SHRI L. N. MISHRA : This is a
problem before us. These warehouses have
been incurring a loss. The Balmer Lawric
people have washed off their hands The
lease is over and thzy are not interested in
it. We want to continuc it. We are having
a discussion with the Ministry of Transport.
As the hon. Member might be knowing, these
three warchouses have been incurring a loss
of Rs. 3040 lakhs per annum. We have to
give some ar.angement to the Ministry of
Transport, There is no doubt about it
The Government has to step in and the
Government will have to take over.

SHORT NOTICE QUESTION

wifsut & aate &) fag demT 1
wfam v fagr WA

SNQ 6. =t wzs fagrdt maRay:
r Frwn€ ot faga st ag a7 O
w5

(%) 7ar srfere & wda w1 faw
QAT ¥ A wiaw &9 & fear
mar & ;

A{w) ufg ar, a"t IAHr gm»gsrr wr&’
wa e
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(1) w& drar 9T frad wag a% T
HTTW & R A g § o

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): (a)to
(¢). The Sindh River Project -Phase I,
cnvisages the construction of a 45 feet high
diversion weir across the Sindh river and a
feeder canal 4 miles long to the existing Harsi
reservoir and remodelling of the Harsi Canal
sysiem to provide additional irrigation to
58,000 acres annually at an estimated cost of
Rs. 4.9 crores. The Sindh river diversion
enables wilising 1.5 TMC of water to be
rcleased from Kaketo reservoir to Tigra
reservoir  for augmenting Gwalior water
supply. Also, in the second phase of Sindh
river project, the weir will be raised to store
water for irrigating additional 3.5 lakhs
acres.

The project proposals were sent by the
State Government in January, 197} and have
been technically examined in the Ceatral
Water and Power Commission and the Com-
mission's comments have been sent recently
to the State Government. After receipt of
clarifications, the project will be processed
further for clearance.

st szs fagrt awdal o wewer o,
# @A Tgar § saraz wa g e oqEd
g ardy QA0 oF & 4 AN I fgea) §,
RIS H ared w0 7€ garg g 91 q ;v
R R fF a9 399 &9 a9, a1 g §
ATET AT @1 § R gAY Y T g
# forqar aag iar ?

DR K. L.RAO: This project has been
there for several years. In 1965, 1 went there
to find out why the project has been delayed.
T suggested that it should be taken up in . two
phases, one for diversion at the cost of
Rs. 5 crores and the other for storage at the
cost of Rs. 30 crores. The division has been
done in order to get banefit out of the raopey
spent. - This has been done purely to get the
project going along.
for irrigation of 58,000 acres in addition to
75,030 acres which we have got already. This
can very much be achneved i 2or 3 years.
When the project dam is further he:ghtenﬁd.

then it will :mgate addinoual 3.5 ‘lakh acm.- o

The present project s~ .
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The-division is made purely in order to get the
.- maximum benefit out of the money spent.

ot s fagrd Rt ;o W=D
g o Aew e 5w o & g i
qr wifeat A # f7 & qelt &Y qeard
A T 9% o J30 g § R ¥ 9w
®Y FY QU FA § wqrfory qr ) A =
qret ¥ 1§ gw & qrAww ?

" DR.K.L.RAO : In the very first stage,
after completing the Phasc 1, it will be possiblc
to augment the water supply to Gwalior.

SHRI ATAL BIHARI VAJPAYEE: He
did not follow my question.

Is it not a fact that the question of supply
of drinking water to Gwalior will be taken up
- when the Phase II will be completed ?

DR. K. L. RAO: As ] submitted in
the first phase itself, as we build the first
phase, we will be able to divert water from
the upstream reservoir to the Gwalior water
supply reservoir which we will be able to
complete within the first two or three years.

sftaze Moa@ - & war AN A
STt wrgan § v e S 77 itz
A AFE BT F 7 aF I E AN A
e & ?

DR, K. L. RAO: As soon as the
details of the project are received it will be
possible to clear it so that the project may be
-started this year. Also the Madhya Pradesh
Government is interested in secing through
this project. Therefore, I expect that the
benefits will start flowing from the end of
two or three years and the project will be
completed in three or four years,

' WRITTEN ANSWERS TO QUESTIONS
Trhctér Factory in Andhn Pradesh

*!381 SHRI M. SATYANARAYAN
‘ RAO :  Will the Minister. of INDUSTRIAL
. DEVELOPMENT be pleased to state ; :

SJULY 28,:1974 -

this - rmrd ?.
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(a)- whether there is any proposal to
start a tractor manufacturing  project -in
Andbra Pradesh ;

(b) if so, whether it will be in the public
or private sector, its location and estimated
cost ; and

(c) the annual capacity sanctioned ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY): (a) There are two pro-
posals for the establishment of tractor manu-
facturing factories in Andhra Pradesh.

(b) and (c). Both the projects are in the
private sector and both are proposed to be
jocated at Hyderabad. One of them will have
a capacity of 5,000 Nos. per annum and is
estimated to cost Rs. 430 lakhs. The other
envisages & capacity of 10,000 Nos. per annum
and is estimated to cost Rs. 232.00 lakhs.

Blue Print for Jet-Propelled Trains

*1382. SHRI BALATHANDAYU.
THAM : Will the Minister of RAILWAYS
bz pleased to state :

(a) whether Railways have prepared a
blue print for the introduction of jet-propelied
trains in the near future ; and

(b) if so, the main features thereof ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) No ; Sir.

(b) Daes not arise.
Price of Baby Food
*1383. SHRI NARENDRA SINGH:

Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) whether the prices of milk, milk
powder, tin and labour costs have gone up
considerably during the last four years though
Government had ﬂxed price of baby food in
1967 ; and

(b) the stepa taken by Goverfﬂneut m
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THE MINISTER . OF
DEVELOPMENT (SHR1 MOINUL HAQUE
CHOUDHURY): (a) Yes, Sir.

(b) A 49 increasc in the price of baby
foods has been authorised for the present by
the Government,

Rerorgenisation of Ralflway Protection Forcc

*1384, SHRI P. GANGADEB :

SHRI S. M. KRISHNA :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether Railway Protection Force is
to be re-organised into an armed para-military
body ; and

(b) if so, the special advantages of this
re-organisation and how much time it will take
to materialize ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (a) Yes, Sir.

A proposal of this nature is under con-
sideration.

(b) The details of the scheme are being
worked out.

Reduction in the Orders for Construction
of Wagons by Railway Workshops

*1385. SHRI M. KALYANASUNDA-
RAM : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the Railway Board has
reduced the orders for construction of wagons
by the Railway Workshops ;

(b) if so, the rcasons for the same ;
© () whether orders have been placed on
private firms for the future requirements ;

and

' Ld) [if so, the quantity and value of
ordm placed ?

: THE MINISTER OF RAILWAYS (SHRI
HA‘NUMANTHAIY A) i (a) Nb, Sir,

SRAVANA. 6, 1893 (S4KA)
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£b) . Does not arise.

(¢) Offers are being sent to Private
Wagon Builders against 197172 Wagon
Building Programme,

(d) 78915 wagons in terms of four
wheelers. The value of proposed orders will
be Rs. 16.90 crores.

Anti-Theft Devices for Wagons

*1386. SHRI S. M. BANERJEE : Will
the Minister of RAILWAYS be pleased to
state 3 '

(a) whether for the implementation of
the anti-theft device for wagons, as suggested
by the South-Eastern Railway, additional
work-load involves one man-day per wagon ;

(b) whether for the anti-theft device for
wagon fitting suggested by the Railway Designs
and Standards Organisation, additional 1.7
man-days are required ; and

(c) if the replizs to parts (&) and (b)
above be in the affirmative, whether the
additional manpower is being sanctioned to
carry out the anti-theft devices for the
wagons ?

THE MINISTER OF RAILWAYS (SHRI)
HANUMANTHAYA) : (a) No, Sir.

(b) No, Sir.

(c) Additional staff for this work wherever
considered necessary, is being planned by the
Railways.

Wagons Rendercd *Sick’ due to Theft of
Parts (North Eastern Railway)

*1387. SHR! RAIDEO SINGH: Wil
the Minister of RAILWAYS be pleased to
state ;

(a) whether 22,000 Railway wagons are
“sick” on account of theft of parts on tha"
North-Eastern Railway ; and

{b) if so, whether these thefts are ftom '
Godown {Stores) or on track ? A

' THE MINISTER OF RAILWAYS (snm_f' -
HANUMANTHAIYA) : (a) Ne, i o
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(b) Thefts were both t‘rom the Stores.and Incremse ln Rate of hltdricuy S‘lwllad by B.V.C

Yards

- Delegation nf Administrative and Financial
Pomers to General Managers of Railways

.‘ #1388, SHRI ERASMO DE SEQUEIRA ;
Will the Minister of RAILWAYS be pleased to
state :

(a) whether any further delegation of
administrative nnd financial powers has been
made by the Railway Board to the General
Managers of the Zonal Railways since the
recommendations of the Administrative Reforms
Commission were received by Government ;
and

(b) if so, the main featurcs of this further
delegation ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (a) and (b). Not
yet, Sir. Further delegation of powers is
under consideration on the basis of the
Administrative Reforms Commission’s Report.

Increasc in Price of Sheet Glass

%1386 SHRI RAMKANWAR : Will the
Minister of INDUSTRIAL DEVELOPMENT
be pleased to state :

-(a) whether the giass trade in the country
has opposed the increase in prices of sheet
glass ;

(b) whether the glass manufacturers have
sent a petition to the Prime Minister in this
regard ; and

(c) if so, the reaction of Government
thereto ? .

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHQUDHURY) : (a) and (b). Representations
have been received from some Glass Merchants
Associations and individual firms, including a
petition addressed to Prime Minister, against
the increase in' the price of sheet glass by the
two firms viz. ‘M/s Hindustan Pilkington Glass
Works Ltd.,  Calcutta and M/s Indo-Asahi
Glass Company Limited, Calcutta.

(c). The matter is being investigated.

*1390. DR. RANEN SEN : wm the
Minister of IRRIGATION AND POWER be
pleased to state :

(a) whether the Damodar Vatiey Corpo-
ration has recently increased its rate of
clectrici y supply substantially to cover increased
cost arising from various factors ; and

(b) whether alm st all the major consumers
receiving electricity supply from th: Damodar
Valley Corporation have lodged serious protest
against the unilateral increasc in power rates
and if so, the further action taken in the
matter ?

THE MINISTER OF IRRIGATION AND
POWER (DR. K.L. RAO) : (a) and (b). The
Damodar Valley Corporation supplies power to
the West Bengal and Bihar Electricity Boards
and about 16 other regular bulk consumers.
Tariffs in respect of power supplied to the West
Bengal and Bihar Electricity Boards are governed
by a directive issued by the Government of India
to the Damodar Valley Corporation in June,
1967. The tariffs for power supply to the
Calcutta Electric Supply Corporation were
increased by the Damodar Valley Corporation
on Ist January, 1970. For the rcmaining bulk
consumers, the tariffs have been raised by 15%,
from Ist Febraury, 1971. Generally these con-
sumers have protested against the increase in
tariffs. This increase has been necessitated
because of increase in the cost of operations
due to rise in wages and cost of spares and
materials. Except for two consumers, ali the
others arc making payments according to the
revised tariffs. Of these two consumers, one
case’is pending in the court and in respect of
the .other the matter is under discussion.

Cement Factory in West Bengal

*1391 SHRI SUBODH HANSDA :
SHRI D.N. MAHATA) :

Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) whether there is a proposal to start a
cement factory in West Bengal ; and

(b) if so, where the cement factory will be
located ?

THE - MINISTER OF lNDus:mJAL*_
DEVELOPMENT (SHRI - MOINUL HAQUE
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CHOUDHURY : (a) and (b). An application
for a C.0.B. licence from -M/s. Durgapur
Cements for a capacity of 6.0  lakh tonnes of
slag cement at Durgapur has been reccived and
the matter is under consideration.

'- w1a® v 99w 7 fear sAr
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Orissa Government’s proposal Regarding
Minor Irrigation Products

*1394. SHRI ARJUN SETHI : Will the
Minister of IRRIGATION AND POWER be
pleased to state :

(a) whether the Orissa Government has
submitted plans regarding medium aand minor
irrigation projects in the State to the Central
Water and Power Commission for clear-
ance ; and

(b) if so, whether the projects such as
Dadraghati, Sundar and Saipal arc likely to

be taken up ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO) (a) and
(b). Comments of the Central Water and
Power Commission on the Saipala, Kala,
Sunder, Dadraghati and Ong medium irriga-
tion schemes of Orissa have been .sent to the
State Government and these schemes will be

processed further after receipt of replies from

the . Statc - Government: The Dumerbahal
‘Project teceived recently is under exdmination,

The projects will be taken up soon aftir
clearance.

The Ministry of Agriculture, who adminis-
ter the minor irrigation programme, have
reported that minor irrigation projects need.
not come to the Centre and can be approved
by the State Government themselves within
their overall plan framework.

Survey for Irvigution Potential in Bihar

*1395. SHRI N. E. HORO : Will the
Minister of IRRIGATION AND POWER be
pleased to state :

(a) whether Government had sent a team'
to Bihar in October, 1970 for survey of the
irrigation potential in the State ; and

(b) if so, the outcom: of the team’s visit
and the action taken on the mcommndauans
made by the team ?

" THE MINISTER OF [RRIGATION AND _' 3
POWER (DR. K. L. RAO): (s} and“(b)..

,lrmation is a State subject and iﬂmhhl. Ind' .
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investigations of irrigation projects are carried
out by State Governments. No team was sent
by the Government of India for the survey
of irrigation potentjal of Bihar, The Govern-
ment of Bihar are carrying out investigations

on possible irrigation projects. As and when
investigations are complete, they prepare
schemes for acceptance by the Planning

Commission for inclusion in their
mental plans.

develop-

Strike at Gangapur City Railwﬁy Station

*1395. SHRI M. M. JOSEPH : Will the
Minister of RAILWAYS be pleased to state :

(a) whether any enquiry was held into
the strike by the Railway staff at Gangapur
City Railway Station on Delhi-Bombay route
of Western Railway on 4th July, 1971 ; and

(b) if so, the result thereof and the steps
taken by Government in the matter ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (1) and (b). There
was no strike at Gangapur City Station.
However, therc was a demonsiration and
squatting on the Railway track by certain
gangmen and outsiders which resulted in
detention of certain trains at Gangapur
City Station. The demonstrators deman-
"ded action against the Station Officer,
Government Railway Police who allegedly
beat a gangman. The matter is under inves-
tigation by the Police.

Distribution of Paper

*1397. SHRI R. S. PANDEY : Will the
Minister of INDUSTRIAL DEVELOPMENT
be pleased to state :

(a) whether the Paper Traders Association
has made certain suggestions to Government
for evolving a broad-bascd policy with regard
to the distribution of paper to the consu-
mers , :

(b) if so, what ar(. their main sugges-
tions ; and

{©): whctlwr Government -have considered
those suggestions and consequently: made any
change in the present policy ?

*THE MINISTER OF -INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY) ; (a) Yes, Sir. - ¥
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. {b) The following suggcsviohs- have been
made by them :-

(i) To revert to the pattern of produc-
tion prevailing prior to decontrol, i. e.
" in the years 1967 and 1968.

(ii) to supply goods to their distributors/
Agents/Stockists both quality and
quality-wise on the basis of their
average off-take during these ycars.

(iii) to refrain from any price increase
directly or through any indirect
method like introducing new nomen-
clatures, extra packing or freight
charges or reduction in the usual trade
commission without the prior sanction
of the Government as such steps are
ultimately bond to increasc the burden
on the consumer.

(iv) to direct its member units to issue
from time to time, the price lists
of their products to their distributors
Agents and also to cach member
of the Ad-hoc Committee ; and

(v) to dissuade its member units from
overcharging by adopting unhealthy
trade practices,

(¢) There is no statutory control on the
distribution of paper. However, an Ad-hoc
Committee takes stock of the situation from
time to time and uses its good offices with the
paper industry to divert pap:r sunplies accor-
ding to the demands in particular scctors of
consumption.

The above suggestions were considered by
the Ad-hoc Committee and the following
decisions have bzen taken and communicated
to the Industry for implementation :-

(i) The Industry will maintain the supply
of paper to the dealers and consu-
mers on the basis of their average
off take during 1968 69, 1969-70 and

©1970-71, .

(ii) A||=the Papee Mills . will publicise the
- prices of their products f. o, r. des-
tination and-inclusive of . 7§% dealers
commission in all the leading news-
-papers An 1he coumry twioe m a
ye'r L
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(ui) Thu prices . will not
. frequently. Any change in price on
account of the introduction of any
new variety or increases in the price
of any variety will also be publicised
"and no price increase will be effected
without giving prior adequate notice
to Government.

(iv) Price will be stamped on each ream
of paper.

Shortage of Raw Materials in Smali-
Scale Industries in Kerala

*1398. SHRI M. K. KRISHNAN : Will the
Minister of INDUSTRIAL DEVELOPMENT
be pleased to state :

(a) whether Government are awarc that
the Kerala State’s attempts to expand the
small-scale sector of industry have met with
various obstacles due to the non-availability
of raw materials ; and

(b) if so, whether
to allot more raw materials Jike Steel,
Aluminium and Zinc to Kerala ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHR{ MOINUL HAQUE
CHOUDHURY) : (a) and (b). There is at
present an overall shortage of raw materials
—both ferrous and non-ferrous—which acts as
an obstacle to the development of Small Scale
Industries in the country (including Kerala).
The position, however, is being rectified thro-
ugh bulk imports and enhanced allocations.
Bulk import of 58,670 tonnes of stecl sheets
and M. S. Plates has been arranged through
HSL against a foreign exchange ceiling of
Rs. 10 crores. Out of this, Kerala Govern-
ment was given 1000 M. tonnes. Small
Scale Units are also allowed import licenses
for steel as actual users. Both as regards
steel and non-ferrous metals, actual users have
been allowed to import 50% more than what
they did last year. Out of 2,000 M. Tonnus
of stainless steel sheets imported by MMTC,
the Kerala Government was given 64 M,

- tonnes for supply. to utensils manufacturers.
1.200 tonmes of E.C. grade aluminium was
given to Kerala Government in 1971-72

Government propose
Iron,

Pending Applications from Punjab for Licences

%309, SHR[ B. S. BHAURA will
the Minister of INDUSTRIAL D!:VBLOP~
‘MENT be pu:ased to state ;.
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of applications - for

(a) the . aumber
mdustnes in Punjab

licences to establish
pending with Government
long ; and

(b) the reasons for the delay. in their
disposal ?

‘THE MINISTER OF INDUSTRIAL -
DEVELOPMENT (SHR1 MOINUL HAQUE
CHOUDHURY) : (&) Out of 93 appli-
cations received from 1.1.1968 to 30.6.1971
for the setting up of new industrial under-
takings in the Punjab, 33 applications are still
under consideration. Of these applications,
1 relates to 1968, 4 per ain -to 1969, 15 to
1970 and 13 to 1971. No application received
prior to 1.1.1968 is pending.

(b) Consideration of industrial licence:
applications  neccessitates  fairly  detailed
examination of various aspects of the proposals.
The disposal of a particular application. is
often delayed due to a number of reasons.
Sometimes the applications do not provide :
complete information in the first instance and
additional information is required. Occa-
sionally policy dacisions on the industries
concerned are required. Government is,
however, making all possible efforts to ensure.
expeditious disposal of the pending appllca.~
tions.

Construction of AMlux Bund on L ft Bank
of Ganga as Part of Farakka Barrage

*1400. SHRI DINESH JOARDER :
Will the Minister of IRRIGATION. AND
POWER be pleased to stafe :

(a) whether the West Bengal Govern-
ment had submitied to the Central Govern-
ment a scheme for constructing an aflux bund
on theleft bank of the Ganga as part .of
Farakka Barrag: with a view to check the -
erosion by floods in Malda D1strn.t. West
Bengal ; and

(b) if so, whether clearance ha.d been
given to this scheme ?

THE MINISTER OF
AND POWER (DR. K. L. RAO) ;.
(b). A preliminary estimate of the scheme

costing Rs. 165 crores for construction: .of. an

embankment on the left bank of the Gmp,_ .
upstream of Faukka Barrage for’ promg_{;\q:-,' .

and smce how .

IRRIGATION
€a) zand -
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against floods, had been received in the
Central Water and Power Commission in
May, 1971, from the Chief Engineer,
ment of West Bengal. After scrutiny, the
Central Water and Power Commission have
asked the Chief Engineer, West Bengal, to
prepare a detailed scheme taking into account
their comments and send the same after
getting it approved by the North Bengal Flood
‘Control Board. The detailed scheme is yet
to be received from the Government of West
Bengal.

Criteria. for sclection of Members for Railway
Lisers’ Censultative Committee at Zonal and
Divisional Levels

*1401, SHRI VIKRAM CHAND
MAHAJAN will the Minister of
RAILWAYS be pleased to suate :

(a) what are the criteria for the selection
of Members for Zonal Railway Users Con-
sultative Committees and Divisional Railway
Users’ Consultative Committee ;

(b) how many Members on these
Committees have been continuing for more
than two years ; and

{c) the reasons for permitting them to
continue for more than two years ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (a) Nomination
of Members on the Zonal/Divisional Railway
Users' Consultative Committees is based on

" the principle of securing as wide a represen-
tation as is practicable of the various identi-
fiable and important groups of rail users.

(b) 19 members on the existing Zonal
Committees and 26 members on the Divisional
Committees,

(c) The aptitude, zeal and interest with
which Members engage themselves in public
work are generally taken into consideration
for continuance of their membership for
another térm,

Raflway Line from Kathua to Jammu

*1402. SHR{ INDER J. MALHOTRA :
Will the Minister of RAILWAYS be pleased
to state :
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(a) the further 'projress “made it the
construction of Railway line from Xathua to

Jammu in Jammu and Kashmir State ; and

(b) the probable date by which the work
shall bz completed ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (a) An_ overall
progress of 42,389, has been achieved on the
construction of Kathua—Jammu rail line upto
the end of June, 1971,

(b) December, 1972,

Providing of Expert Services and Undertaking
Development Programmes of Railways in
Foreign Countries

*1403. SHRI B. K. DASCHOWDHURY :
Will the Minister of RAILWAYS be pleased
to state :

(a) the namcs of foreign countries with
broad terms and conditions where the
Ministry is providing Expert services and has
taken up development programmes of Rail-
ways in those countries ; and

(b) to what ecxtent these terms and
conditions are benefiting Government and the
profit earned thereby ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (a) Expert Services
have been provided under Bilateral Agrec-
ments and Aid Plans to Ghana, Iran, Iraq,
Jordan, Nigeria. Philippines, South Korea,
Syria, Thailand and Zambia, but no develop-
ment project of railways has so far been taken
up in any country,

{(b) The terms and conditions for expert
services are not profit oriented.

Representation by Punjab to Increase capacity
of Thermal Plant at Bhatinda

*1404. SHRI PRABODH CHANDRA :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether the Punjab Governmen
have made any representation for the increase
in the capacity of the Thermal Plant at
Bhatinda, and if so, the decision . of
Government ; and : .y
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(b) whether Punjab is geiting any power
from the Thermal at Kotah as originally
planned and if not, the reason thereof ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L, RAO) : (a) The
Punjab State Electricity Board have proposed
the augmentation of the 220 MW Thermal
Power Station at Bhatinda (Guru Nanak
Thermal Power Station) by another 220 MW
comprising 2 Nos. 1.0 MW sets. The scheme
report is under examination in the Central
Water and Power Commission.

(b) There has been no proposal fot
Punjab getting any power from any Thermal
Plant at Kota. However, the question of
sharing of power from the second unit of
nuclear plant at Ranapratapsagar near Kota
by the several States of the region has yet to
be decided.

Manufacture of quality Insulating Papers

*1405. SHRI D. D. DESAI: Will the
Minister of INDUSTRIAL DEVELOPMENT
be pleased to state :

(a) whether quality Insulating papers
required for the manufacture of Cables and
Capacitors are not manafactured in India ;
and

(b) if so, the action Government
propose to take for the manufacture of such
papers in India ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY) : (a) Yes, Sir.

(b) Government have under examination
proposals from certain private sector firms for
the manufacture, fnter glia, of insulating paper
required for the manufacture of cables and
capacitors.

Survey-of Western Ghats for purposes of
Irrigation

*1406. SHRI BHUVARAHAN : Will
the Minister of IRRIGATION AND POWER
be. plemd to state :

(a) whether any survey of the Western
Ghats bave been made for the utitisation of
wa‘ter for imgauon purposes and

SRAVANA 6, 1893 (SAKA4)
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(b)

THE MINISTER OF IRRIGATION
AND POWER (DR.K.L. RAO): (a)and
(b). The Western Ghats lie in the States of
Kerala, Tamil Nadu, Mysore and Maharashtra.
A number of irrigation projects have already
been completed and more are under construc-
tion in the Western Ghats. Investigations are
continuing for finalising new projects and as
and when hey are completed, specific project
are framed by the State Governments for
implementation in their developmental plans.

ar waX & fag frlt § aivfaw mraanar
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Andhra Pradesh Claiming Share in’

Generated at Neyveli Project in
Tamil Nadn

inqr

*1408. SHRI K. SURYANARAYANA :

Will the Minister of IRRIGATION AND:

POWER be pleased to state :

‘(a) * whether the Govemmen’c ot‘ Andhu -
Pradesh havp representod to thb _kc‘eqt 1
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Gowrﬁrﬁent claiming for a share in the power
'wucrated at Neyveli, a centrally sponsored
mo_pect in Tamil Nadu ; and

(b) if so, the reaction of the Central
Gowrnment in this regard ?

~ THE MINISTER OF IRRIGATION
AND' POWER (DR. K. L. RAO): (a) Yes,
Sll‘.

.(b) In view of: the Neyveli Lignite
Corporation Ltd. being already committed to
supply the entire surplus power available with
it to Tamil Nadu, the question of a share in
the power at Neyveli to the neighbouring
States does not arise,

Installed Capacity of Paper Mills

*1409. SHRI S. RADHAKRISHNAN :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

" (a) the number of paper mills that are
- manufacturing printing and writing papers ;

{b) - the number of such mills manu-
facturing paper boards and posters ;

(c) the total installed capacity in both
categories ; and

(d) the target fixed in the Fourth Plan ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY) : (a) to (d). At present
there are 36 paper mills manufacturing printing
and . writing papers. Those manufacturing
paper boards are 22 and those manufaciuring
posters in addition to writing and printing
papers are 13. The total capacity for all typ:s
. of papet and paper boards is 7.98 lakh tonnas
per annum. The capacities of these mills
separately in respect of paper boards and
posters have not been assessed. Ths Fourth
Five Years Plan target for all typs; of paper
is 11.3 lakh tonnes per annum.

'mmge caused Rini Rw}nstlun due to

. '1410 SHRI N. K. SHARMA Wll!
_ POWER be pleased to state :
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(a) whether enormous damage has been
done and thousands of people readered home-
less due to heavy and unprecedented rains in
Rajasthan ;

if so, estimated loss to men and
; and

(]
material

(c) the steps Government .propose to
take to meet the situation ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): (a)and

(b). Heavy rains in the districts of Tonk,
Ajmer, Jaipur, Nagour, Sowai Madhopur,
Kotah, Jhalawar aand surrounding areas

caused breaches in irrigation tanks and flood-
ing - damage to irrigation works and affected
a number of villages and families. The
damage is being assessed by the State Govern-
ment. According to the preliminary assess-
ment 61 tanks were breached and 119 irriga-
tion works were damaged 37 villages and
890 families were affected. The damage to
houses is about Rs. I2 lakhs, The cost of
restoration of irrigation works has been
estimated as Rs. 137 lakhs. There was.no
loss of human life.

(c) The State Government have taken in
hand closing of the breaches and restoration
of irrigation works. The State Government
have also taken measures for providing relief
to the affected people.

Investigation into murder of 8 yonng-
men at Barasat (West Bengal)

¥1420. SHRIMATI BIBHA GHOSH :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) what steps have been taken by
Governm:nt to find out the culprits of the
murder of eight youngmen at Barasat, West
Bengal ; and e

(b) what is the progress made in the

investigation of those murders ?

. . THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS. (SHRI
K. C. PANT): (a) and (b). According to
the information received from - the Govern-

ment of West Bengal, the investigation. of
the criminal cases arising out of tlme mumersf
is stm in prosms. o , . ‘
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Takzom' of Laxmi Rattan Cotton Mills
Ltd., Kanpur

#1422, SHRI S. M, BANERIJEE : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a, whether investigation in respect of
Laxmi Rattan Cot.on Mills Ltd., Kanpur has
been completed ; and

(b) when a final decision to take over
this Mill is likely to be taken ?

‘

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA) : (a) No, Sir.

(b) On a Writ petition filed by the
Company, the Allahabad High Court have
issued an interim injunction staying further
action on the Order of investigation issued
by the Government under Section 15 of the
Industries (Development and Regulation) Act.
Investigation proceeding will be resumed after
the stay order has been vacated.

Agreement with Zambia for Import of
Copper

*1423. SHRI G. VENKATASWAMY :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether India has cntered into an
agreement with Zambia for the import of

copper ;

(b) if so, the total quantity of copper
to be imported ; and

(c) the total amount of foreign exchange
involved in its import ?

THE MINISTER OF FOREIGN TRADE
(SHRI L. N, MISHRA) : (a) Yes, Sit.

(b) 54,000 tonnes for three year's
shipment at the rate of 1500 tonnes per month
cammncinz from July, !971

‘ auhuﬂ!y)

Abm.it Rs 45 ¢rom (Rs 15 crores . \
of stapie ﬁbre valued at Rs. '2'crores, imported . :
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Accumulation of Cotton Bales of Staple . .- -
Fibre at Bombay Port : '

*1428. SHRI N. K SANGHI : Wil
the Minister of FOREIGN TRADB be plused
to state : e s

(a) whethcr about 15000 ootton'mf )
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by the. State Trading Corporation, have
accumulnted at Bombay Port and another
10,000 bales are likely to arrive shortly ;

(b) whether the Indian Cotton Mills’
Federation had requested Government for
cancellation of their order for 15,000 bales
and that the fibre is not being lifted from the
Port ; and
taken in the

(c) if so, the action

matter ?

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA) : (a) ICMF is
holding the imported staple fibre in bond at
Bombay Port. STC had imported the goods
for ICMF. Itis true that another consign-
ment of 10,000 bales is likely to arrive shortly.

{(b) No, Sir.
{¢) Does not arise,.

Law and Order sitaation in District
Birbhum (West Bengal)

*1429, SHRI HARI SINGH : Wil the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether Government arc aware of
the worsening condition of law and order
in District of Birbhum in West Bengal at
the hands of extremists and Naxalites ; and

(b) if so, what steps Government have
taken to curb their activities ?

.- THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) and (b). Government
are keeping aclose watch on the law and
order situation in Birbhum district. In view
of the number of incidents of gun-snatching,
murder and lawlessness which took place
in Bitbhum district, the State Administration
obtained the assistance of the army to under-
take intensive searchcs and to apprehend
Naxalities and other anti-social elements in
the district. All possible steps are being taken

to curb violent activities.

Markets tar Indian Goeds in Latin
Amencﬂn Countries

*1430. SHRIHAR1KISHORE SINGH :
~ Will the Minister of FOREIGN TRADE be
p}eased to state: -
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(a) whether there -is a large . potential
market in the Latin American countries for
Indian goods ; and

(b) if so, the steps taken by Government
to develop these markets ?

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA) : (a) and (b). The
total imports of the Latin American Region
average about US$10 billion (Rs 7,500 crores)
per annum. Indian cxport trade with Latin
American Countries has so far been of a
limited nature and confined to such items
as could not be obtained by them from nearby
sources as jute goods and shellac.

The countries in this region are now in
the process of renovating and expanding
their railways, communications, irrigation
facilities and electricity production thus
indicating a good scope for various products
of engineering industries, A few orders for
cables, structurals and rails have been won.
Various steps have been and are being taken
to realise the export potentialities of Indian
products, particularly non-traditional ones.

(i) As an export Promotion measure
India participated in the Inter-
national Pacific Trade Fair in
Lima in 1967 and 1969 and in
the trade Fair at Bagota in 1970.
We arc again participating in Pacific
Trade Fair at Lima this year.

(ii) Two trade missions
in this region in 1969.

were set up

There was an exchange of trade
delegations between India and
Colombia in 1970 and a trade
agreement was signed between the
two countries.

(iii)

Indian Missions in this region have
been assisting Indian firms to bid
agamst International Tenders floated
in these countriés and Indian firms
are now actively participating in
these tenders,

(iv)

(v) The Indian Institute of Foreign
.Trade has. been asked to mke.a-
survey of important countries -
this region and identify the com

'_mOd:txu likcly to ﬁnd L W
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" market in Latin America and recom-
mend specific steps required to be
taken for promoting their exports.

Nationilisation of Ruobber, Tea and
Cardamom Plantations

*1431, SHRI M. M. JOSEPH : Will
the Minister of FOREIGN TRADE be pleased
to state :

(2) whether any State Government has
made any proposal to nationalise plantations
such as Rubber, Tea and Cardamom in the
country ;

(b) whether any study was conducted by
the Finance Ministry in this regard ; and

(c) if so, the particulars of aspects
studied and decisions arrived at ?

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA) : (a) Yes, Sir. The
proposal is receiving the attention of the
Government.

(b) No, Sir,
(¢} Does not arise.

Government Advertisements in Reader’s
Digest

*[432. SHRI MURASOLI MARAN:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the Directorate of Advertis-
ing and Visual Publicity aad Public Sector
Undertakings take large advertising space in
the magazine Reader's Digest ;

(b) whether Reader's Digest’s claim qf
circulation has not been certified by the Audit
Bureau of Circulation ; .

(c). whether some other Indian publica-
tions have been denied their advertising
rates by the D.A.V.P. while having larger
circulation than that of the Readers Digest ;
nnd

(d) it o, for
discrimination 7

the reasons such
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© THE MINISTER OF STATE IN THE

MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) (a) During 1970-71, the
Directorate of Advertising and Visual Publi-
city (DAVP) placed advertisements in the
“Reader’s Digest’’ to cover four pages. A
few Public Sector Undertakings place their
advertisements through the DAVP but the
majority do not, as they are not required to
do so. As the issue of advertiscments is
within the autonomous sphere of these Under-
takings, Government have no information
about such advertisement,

(b) According to information available
with Government, the journal ‘Reader's
Digest’ is not a member of the Audit Bureau
of Circulation which is a private organisation.
The Bureau certifies the circulation only of
those newspapers and journals which are
its members The circulation of the journal
was checked by the Registirar of Newspapers
in India in 1969-70. ‘

(¢) Newspapers and periodicals have
full freedom to fix their own advertisement
rates, but the Directorate of Advertisinz and
Visual Publicity makes use of only those news-
papers and periodicals whose rates are found
acceptable from the point of view of pubii-
city requirements. In selecting & news-
paper or periodical for Government advertise-
ment, regard is paid, besides advertisement
rates, to effective circulation, regularity in
publication, class or readership, pulling
power, standard of production, language and
area to be covered within the available funds
and adherence by the newspaper/periodical to
accepted standards of journalistic ethics.

(d) No question of discrimination is
involved,

Negotiation by Tatas for setting up Mulktl-
million Dollar Factory in Siagapore

*1433. SHRI K. MALLANNA : Wil
the Minister of FOREIGN TRADE be pleased
1o state : '

(a) whether Tatas have completed négo-
tiations in Singapore to set up a multi-million
doliar factory there to manufacture cnginuring.

" appliances and equipment ; and

(b) . its effect on India's cxport 7
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.THE MINISTBR ‘OF FOREIGN TRADE
(SHRI L. N. 'MISHRA) : (a) and (b). No
reference has been: received from -the Tatas
regarding their proposal to set up the engineer-
“ing unit in Singapore.

' Share of Aaﬂbn Praduh in Kalpakkam
. ] Atomic Power Plant

. %1434. SHRI K.SURYANARAYANA :
Will the Minister of ATOMIC ENERGY be
pleased to state :

(a) whether the Government of India
have received from the Government of
Andhra Pradesh any representation claiming
a share. from the Atomic Power Plant at
Kalpakkam in Tamil Nadu ; and

" (b) if so, the reaction of Government
in this regard ?

THE PRIME MINISTER, MINISTER OF
ATOMIC ENERGY, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFORMA-
TION AND BROADCASTING (SHRIMATI
INDIRA GANDHI) : (a) Yes, Sir.

. (b) Itis proposed ‘o allocate the entire
power from the first unit and 50% of the
power from the second unit to Tamil Nadu.
The balance 50% of the power from the
second unit is proposed to be distributed
amongst Andhra Pradesh, Kerala and
Mysore. :

Raid on two Government offices in 24
‘Parganas District, West Bengal -

%1435, SHRI M. M. HASHIM : will

the Minister of HOME AFFAIRS be pleased
to state :

{a) whether Government are aware that
two groups of armed men almost simul-
taneously raided - two Government offices at
two places In 24 Parganas District on the
st July, 1971 and de..amped with a huge
amount af booty ; and

(b) the total amount of moncﬁ taken
away by the said gangs ?

- THE MINISTER -OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) and (b). Yes, Sir. The
total amount taken away. is Rs 19,08145.
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. Two cases. have been fnstituted,
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In. one case".
one accused has been arrested and Rs. 1,000/-
tecovered. C

Inﬁltraﬂon of Doubtful Elements in the
Garb. of Bangla Desh Evacuees in
. Eastern States -

*1436, SHRI A.N. CHAWLA : Wil
the Minister of HOME AFFAIRS be pleased
to state :

(a) whether Government have seen
press reports to the effect that a large scale
infiltration of ‘doubtful elements’ in the
grab of Bangla Desh evacuccs is causing
concern to the Governments of Assam and
Meghalaya ;

(b) if so, the numbzr of such persons
arrested so far since the influx of evacuees ;
and

(c) whether there is any proposal of
effective  screening - of the evacuces and
specially of those who have not bcen
registered ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) Yes Sir.

(b) According to information received
from the Governments of Assam and Megha-
laya, 254 persons have been arrested in Assam
and Meghalaya on suspicion of being spies.

(c) Comprehensive arrangements have
been made for the registration, screening etc.,
of refugees. Refugees arc required by an
order under section 3 of the Foreigners Act,
1946, to report arrival to the police station
concerned and to follow the directions given
in regard to their place of residence etc.
Utmost vigilance is being exercised by all
authorities concerned to keep check on the
activities of undesirable elements.

New Trade Agreement between India
and Yugoslavia

#1437. SHRI C. CHITTIBABU : Wil
the Mnmster of FOREIGN TRADE b= plcasod
to state :

(a) whether a team headed by me
Yugoslay  Minister for Bconomic affairs
visited Iadia recently in connection, wi(h lhe
signing of a Trade Agreemcnt v
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Agreement ; and

“the maip features of the

(¢) how the new Agreement affects the
trade interests of India ?

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA) : (a) and (b). Yes,
Sir. A team headed by the Yugoslav
Minister for Economic Affairs visited India
in July, 1971, As a result of the discussions
held with this team, it has been decided that
the current Trade and Payments Agreements
will be extended upto 31st December, 1972,
after which date all payments between the
two countries in respect of new transactions
should be made in convertible currencics,
This decision is subject to ratification by the
Gavernments of the two countries.

(c) Since the payments in convertible
currencies will start only in 1973, trade
between the two countries will continue to
be conducted in Indian rupees as hereto
fore during the next 18 month. It is too
carly to say how the trade will behave when
payments in convertible currencies are intro-
duced in 1973. It will be the endeavour of
the two Governments to expand trade and
economic  co-operation between the two
countries.

Assam Chief Minister’s Statement Re,
Giving up of Mizo Hills by Assam

*1438. SHRI H. M. PATEL : Will the
Minister of HOME AFFAIRS be pleased to
state : '

{a) whether the Assam Government
are willing to give up Mizo Hills, if the local
people so decide ;

{b) whether a statement to this effect
was made by the Assam Chief Minister in
New Dethi recently ; and

(c) if so, the reaction of the Government
of India in this regard ?

“THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (S8HRI
K. C. PANT) : (a) to (c). Government have
seen a Press report to this effect. Consultations
with' the, Chief. Minister of - Assam are. in pro-
gress. The views of that Government about the
future of the Mizgo District will be kept in view
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while finalising the details. of the re-orgamsa-
tion of the north-eastern reglon

Alleged Surrounding of Hindustan Metors -
Factory of Uttarpara, Hooghly far
Combing Operation

%1439. SHRI SAMAR MUKHERJEE :
Will the Minister of HOME AFFAIRS be
pleased to state : .

(a) whether Government arc aware that
on the 13th July, 1971 the Police, C.R P. and
Military personnel surrounded the factory of
the Hindustan Motors of Uttarpara, Hoogly
for combing operation ;

{b) whether the combing operation took
place for long and brought the factory to a
standstill ; and

(c) if so, what steps Government
propose to take in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) to'(b). According to
the information available, the local police
assisted by the Central Reserve Police and the
Army carried out a search of the area on
13.7.1971. The search lasted three hours.
The working of the factory was not affected
by the search.

Naxalite activities in the Capiral

*1440. SHRI P. K. DEO: Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether the attention of Government
has been drawn to a report in the Indian
Express dated the 16th July, 1971 that Naxa-
lites have again become active in the Union
Territory of Delhi ; .

(b) whethcr Government’s attention has
also been invited to writing on walls and
display of wall posters in various parts of
the Union Territory quoting from Commumst
Chma leader, Mao-tse-Tung and i

(c) if sv,
in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS {SHRI
K. C. 'PANT : (a). ch, Sir, .. _

the reaction of Governmem' :
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(b) Some instances have come {0 notice
where Naxalite slogans had been found written
on walls. No display of such wall-posters
“has, however, come to notice.

(¢) A close watch is being maintained
on such activities. Action under the law is
being taken wherever possible.

Production of textile Machinery

5995. SHRI SOMCHAND SOLANKI :
Will the Minister of INDUSTRIAL
DEVELQPMENT be pleased to state :

(a) the number of units in India which
produce textile machinery ; and

(b) the value of such machinery produced
annually ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM O0ZA) : (a)
About 75 units with Industrial Licences manu-
facture major items of textile machinery.

{b) The value of complete textile machi-
nery produced during 1969 and 1970 was Rs.
19.91 crores and Rs. 28.68 crores respectively.

Ban on Forward Trading in Turmeric

5§96. SHRI ESWARA REDDY : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether export of Turmeric is being
very much handicapped due to forward
marketing in this commodity ;

(b) whether any representation has been
made by the traders and producers to ban
forward marketing in this commodity ; and

(¢} if so, the reaction of Government
- thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA): (a)
No, Sir, :

() Yes, Sir.

{¢) " ‘Government considered three re-
presentations received in August, 1970 . from
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the Ryots and Traders Associations in Andhra
Pradesh urging a ban on forward trading in
turmeric on the ground that the operations
in the future market at Sangli were responsi-
ble for the fall in the spot prices. The in-
vestigation and discussions of the Forward
Markets. Commission with the representa-
tionists indicated that the fall in the spot
prices was duc to the increased production of
turmeric during the year 1969-70 and the
anticipation of a further increase in produc-
tion in 1970-71, coupled with larger carry-
over stocks. Since the demand for turmeric
is inelastic, a fall in turmeric prices is a
common phenomcnon during years of in-
creased production. In this context it was
found that the functioning of a well regulated
futures market had actually a cushioning effect
on the falling turmeric prices.

Dharaoi Dam Projcct, Gujarat

5997. SHRI DEVINDER  SINGH
GARCHA : Will the Minister of IRRIGA-
TION AND POWER be pleased to state :

(a) whether Government have given
clearance to Gujarat's Dharaoi Dam Project,
if so, the estimated cost of this project ;

(b) how much land is expected to be
irrigated when the Dam is completed, and
how much electricity would be generated by
this Project ;

() when the work on this Project would
start and when it would be completed ; and

(d) whether any other State will also be
benefited by this project ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND,
POWER (SHRI B. N. KUREEL) : (a) Yes.
The project is estimated to cost Rs. 17.6
erores.

(b) 91,000 acres of land is proposed for
irrigation. In addition, 62,000 acres of
existing irrigation will be stabilisced. Power
generation is not possible in the project,

() The Government of Gujarat have
reported . that work on the project witl be
started in November 1971 and tha! it is llkely
to bc completed by June, 1976, ,
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{d) There are no possibilities of extend-
ing benefits from this project to any other
State.

Licences to Assam Small Industrial
Development Corporation and Assam
Major Industrial Development Corporaticn
for setting up of industries

5998. SHRI ROBIN KAKOTI: Will
the Minister of INDUSTRIAL DLEVELOP-
MENT be pleased to state :

(a) the number of licences granted by
the Central Government to the Assam Small
Industrial Development Corporation and
Assam Major Industrial Development Corpo-
ration for setting up various industries from
the inception of these two Corporations in
Assam ;

(b) the number of Industries set up so
far out of the licences granted by the Central
Government to the above Corporations ;
and

(c) whether it is a fact that some licences
given to the above Corporations were in turn
given to some private parties ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA): (a)
to (c). An industrial licence for the establish-
ment of a new undertaking for the manufac-
ture of methanol, formalin etc. was issued to
the Assam Industrial Development Corpora-
tion Ltd, on the 10th February 1971,
Besides this licence, two letters of intent
for the establishment of new industrial under-
takings, one for the manufacture of caustic
soda and chlorine and another for the
manufacture of sugar, had been issued to the
Assam Industrial Development Corporation
Ltd., on the 14'h October, 1970 and 25th
March, 1971 respectively. The licence and
the letters of intent are under implementation,

An industrial licence for the establishment
of a new industrinl undertaking for the
manufacture of aluminium conductor steel
reinforced and all aluminium conductors was
issued to the Assam Small Industrial Deve-
lopment Corporation on the 27th September,
1963. This licence was implemented in the
joint sector in 1964, However, it is now
implemented by the Assam Conductor and
Tubes (P) .Ltd., as 100% subsidiary of
ASIDC. : :
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Over-bridges at level crossings of Tinsukla
and Lumding Divisions (Northeast
Frontier Raflway)

5999. SHRI ROBIN KAKOTI: Wil
the Minister of RAILWAYS be pleased
to state : '

(a) whether a demand has been made by
various public institutions and bodies for the
construction of Railway over-bridges at
various level crossings of Tinsukia Division
and Lumding Division of North-east Frontier
Railway ; and

(b) if so, thc action being taken by
Government in this regard ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (a) Yes.

{b) According to the priority given by
the Government of Assam, two proposals for
construction of road overbridges between (i)
Silchar and Arunachal ; and (ii) Gauhati
and Jalukbari have already been included in
the Works Programme. Another proposal
for construction of a road overbridge between
Tinsukia and Makum is likely to be included
in the Railway's Works Programme for
1972-73 as per priotity given by the State
Government,
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